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improving from January 1972 onwards 
Loading from Bengal-Bihar fields weie 6072 
wagons a day in March 72 an aga-nst *i7M 
wagons m January and S920 wagons in 
February

Surprise checks made by the Railway V igilance 
Team at Hazaribagh Road (( astern Railway)

4710 SHRI RAMAVATAR SHASTR1 . 
Will the Minister of RAILWAYS be pleased 
to state

(a) whether there were surprise checks 
by i he Railway Vigilance Team on the 16th 
October, 1971 in the Bunglows/Railway 
Quarters of PWI and AIOW at Ha?aiibagh 
Road and about two months before in the 
Railway Quarters of P W I ,  A P W l  Head 
Ministry at Pathardih in Dhanbad Division 
(Eastern Railway) ,

(b) whether in the course t f the checks, 
nine Gangmen were found being misused by 
the said officuls lor fhtir domestic work by 
showing ih^ir false attendance in the offite 
rccords , and

(c) i* so, the action taken against the 
OflicidL >

TH! MINISTER Ol RAILWAYS (SHRI 
K I1ANUMANTHAI\A) (a) Pursuant to 
a complaint received through the Hon’ble 
Membci, the Railway Nigilance learn had 
canted out suiprise checks at the quarters of 
the PWI and AIOW, Ha/aribagh Road and 
also at the quarter of the PWI/Pathardih in 
the months of August and October, 1971

(b) and (c) The matter is under exami
nation.

Provision of School and Dispensary in Ghatla 
Colony, Ratlam (Western Railwaj)

4711 DR I AXMINARAIN PANDEYA : 
W)JI the Minister of RAILWAYS be pleased 
to state .

(a) whether General Manager of Western 
Railway gave an assurance on the 10th March,
1970 at Ratlam to provide a Railway Dispen* 
sary and a School at Ghatla colony and o 
widen the existing foot-overbridge on Jaore 
end of Ratlam station , and

(b) if so, when the assurance is likely to 
be implemented ?

THE MINISTER OF RAILWAYS (SHRI 
K. HANUMANTHAIYA) . (a) No.

(b) Does not arise
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Grant of House Building Loans to Railway 
Employees in Ratlam Division 

(Western Railway)

4713 DR I AXMINARAIN PANDEYA : 
Will the Minister of RAILWAYS be piefeaed 
to sta te .

(a) whether House building loans t t t  
not granted to Railway Employees in Ratlam 
Division in spite ot heavv and pressing 
demands already made by them and if ao, 
the reasons therefor ; and

(b) whether Government propose t* 
simplify the procedure in this regard ?




